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Notice issued against the N.E.H.M.

2415. SHRI JAGANNATH SINGH
Will the Minster of HEALTH AND
FAMILY WELFARE be pleased to state :

|
!
(1) whether it is a fact that the Delhj |
! (¢) and (d) No, Sir.
\
!
|

Court has indicated the Director, Health
Services, Delhi Administration for his pub-
lic Notice issued on 9th July; 1992 against
the N.E.HM. of India, New Delhi;

(b) 1if so, what action has been taken
by Government against “the Officer for
implicating falsely the N.E.HM, of India,
New Delhi; and

(¢) what are the findings of the depart-
mental enquiry, if any, against the Officer?

THE MINISTER QF STATE IN THE
MIN[STRY OF HEALTH AND FAMILY

19624 (o Questions 84

! WELFARE (SHRIMATI D. K. THARA
DEViI SIDDHARTHA) : (a) to (¢) The
Delhi Administration has informed that
they have filed an appeal in the Delhi High
Court against the order passed by the Addi-
tional District Judge, Delhi in this regard
and the matter is subjudice.

FE.H. System of Medicines

2416. SHRI TAGANNATH SINGH ¢

, Will the Mipister of HEALTH AND
FAMILY WELFARE he pleased to state:

{2) whether Government are aware of
the Press reports regarding the unlawful
activities of the ALR.D.O. of E.H. System
of Medicines, C-7/166, Yamuna Vihar,
Delhi-53;

(b) if so, what action has been takem
by Govarnment to curh the activitiecs of
thix Orpanisation;

(¢) whether this Organisation is appro-
ved by Government; and

(d) whether its accounts are also check-
ed by Government from time to time ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
i WELFARE (SHRIMATI D. K. THARA
% DEV1 SIDDHARTHA) : (a) The Delhi
{ Administration has reported that they re-

cieved complaint regarding Al India Re-
search and Development Organisation of

i
|
} E.H. System of Medicines. Yamuna Vihar,

Delhi.

(b) The complaint was referred to the
coneeried authorities for investigation and
a public notive was issued by Delhi Ad-
ministration on 16-7-1992 to  warn  the
public against joining the institulion,

Preparation of Medicines from Plants

2417. SHRI JAGANNATH SINGH :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the essences of medicines
are prepared from plants by using distilled
water through Cohobation method;

(b) if not, whether any licence is re-
quired from Government for the manufac-
tuning of such meditines from medicipal
plants; C



